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SLP(C) No. 12346 OF 2002

| TEM No. 52 Court No. 5 SECTI ON XI'V
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.12346/2002
(From the judgenent and order dated 22/03/2002 in CW 6368/01
of The H GH COURT OF DELH AT N. DELH)
DEPTT. , TRAI NI NG & TECH. EDUCATI ON Petitioner (s)
VERSUS
R L. YADAV Respondent (s)

(Wth prayer for interimrelief)

Date: 07/10/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTICE D. M DHARMADHI KARI

Varuna Bhandari Gugnani, Adv.
D. S. Mahra, Adv.

For Petitioner (s)

K.NR Pillai, Adv.
Sujata S., Adv.

Sonet Chang, Adv.

Si bo Sankar M shr a, Adv.

For Respondent (s)

SSFS 5%

UPON hearing counsel the Court nade the foll ow ng

ORDER
........ L......l.......T.......T.......T.......T.......T..........J
SP2

Leave granted.

Printing dispensed with. The appeal shall be heard
on the SLP paper books. Parties nmay file additional
documents, if any, within six weeks. Oiginal record shall
be requi sitioned.
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(Neena Ver ) (K. K. Chadha)
Court Master Court Master



